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HIN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGTONAL BENCH : ALLAHABAD
COLURT Mo, i
ST/MISC/70267 to 7027172016
APPEAL No.ST/70136 to 70140/2015-CLN1DE)

{Arising out of Order-in-Appeal Noo 303045 T/APPL-LEROAKOZ0T5
dated (5482013 passed by Comunussioner of Central Excise & Custams
{Appeals), Lucknow)

For approval and sipnature:
11on'ble Mr. Anil Choudhary, Member (Judicial)

and
Hon’ble Mr. Anil G. Shakkarwar, Member (Techzical)

1. TWhether Press Reporter may be allowed to see

the Order for publication as per Rule 27 of the |
CESTAT {Procedura) Rules, 19827

2. Whether 1t would be released under Rule 27 of | Yes
the CESTAT (Procedure) HRules, 1982 for
pubtication in any authoritative report or not?

H
3
3

of the order?

4 'Whether order is to be circulated lo the|Yes

Department Authoritles?

Commissioner of Central Excise & §.T., Lucknow Appcllant K]4/‘),L

Vs,

Karial Kishor Srivastava,
Gyan Prakash Srivasinva,
Sanjay Srivastay,

Jai Prakash Srivastava,

Badri Visabal Srivastava Respondenis

Appearance:;

Shri 1 K. Deb, Assistant Commissioner (AR), for Appelant
Nane, for Respondents




CORAN.

Hon’ble Mz, Anit Choudhary, Member (fudicial}
Hon'bie Mr, Anil G, Shakicuwar, Manber (Vechaical)

Pate of Hearing : 062010
Iiate of Decision 062016

FINAL ORDER NO.. T0 265 10267 ] YIE

Per: Anil Choudhary

hin o=l of-

Heard the learned A.R. Appeals are allowed as te-—be
/‘w.

withdrawn as prayed in Miscellaneous Applications, under
the ltigation policy, without entering into merits of the case.

Miscellaneous Applications stand disposed off.

{Dictated in Court)
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AAnil G, Shakkarwar} {Anil Choudhary}
Member {Technical) Member (Judicial)
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